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In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Bangana, District Una,
Himachal Pradesh

In the matter of :

1. Sh. Amit Sharma aged 31 years s/o Sh. Kishori Lal, r/o Village Chilli, P.O. & Tehsil
Bangana, District Una (H.P.).

2. Preeti aged 19 years d/o Sh. Nanne Lal, r/o Flyover Motinagar Magsudan, Jalandhar-1,
Grain Market Jalandhar (Pb.) .. Applicants.

Versus

General Public

Subject.—Notice of Intended Marriage.

Sh. Amit Sharma aged 31 years s/o Sh. Kishori Lal, r/o Village Chilli, P.O. & Tehsil
Bangana, District Una (H.P.) and Preeti aged 19 years d/o Sh. Nanne Lal, r/o Flyover Motinagar
Magsudan, Jalandhar-1, Grain Market Jalandhar (Pb.) through counsel Sh. Arun Thakur have filed
an application in the court of undersigned under section 5 of the Special Marriage Act, 1954 in
which they have stated that they intend to solemnize their marriage within three months of
calendar.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage, can file the objection personally or in writing before this
court on or before 12-08-2025. The objection received after 12-08-2025 will not entertained and
marriage will be registered accordingly.

Issued today on 19th day of June, 2025 under my hand and seal of the court.
Seal. Sd/-

Marriage Officer-cum-Sub-Divisional Magistrate,
Bangana, District Una, Himachal Pradesh.



In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Bangana, District Una,
Himachal Pradesh

In the matter of :

1. Sh. Saurabh age 29 years s/o Sh. Subhash Chand, r/o Village Chamboa, P.O.
Talmehra, Tehsil Bangana, District Una (H.P.).

2. Saroj age 28 years d/o Sh. Manohar Lal, r/o House No. 51/1, Sawroop Nagar, Chander
Park, South Delhi .. Applicants.

Versus

General Public

Subject.—Application for the registration of Marriage under section 15 of the Special Marriage
Act, 1954 (H.P.).

Sh. Saurabh s/o Sh. Subhash Chand, r/o Village Chamboa, P.O. Talmehra, Tehsil Bangana,
District Una (H.P.) and Saroj d/o Sh. Manohar Lal, r/o House No. 51/1, Sawroop Nagar, Chander
Park, South Delhi at present w/o Sh. Saurabh s/o Sh. Subhash Chand, r/o Village Chamboa, P.O.
Talmehra, Tehsil Bangana, District Una (H.P.) have filed an application alongwith affidavits in the
court of undersigned under section 15 of the Special Marriage Act, 1954 that they have solemnized
their marriage on 25-04-2025 at Sada Shiv Mandir Talmehra, Tehsil Bangana, District Una (H.P.)
and they are living together as husband and wife since then. Hence, their marriage may be
registered under section 15 of the Special Marriage Act, 1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage, can file the objection personally or in writing before this
court on or before 25-07-2025 after that no objection will be entertained and marriage will be
registered.

Issued today on 19th June, 2025 under my hand and seal of the court.
Seal. Sd/-

Marriage Officer-cum-Sub-Divisional Magistrate,
Bangana, District Una, Himachal Pradesh.

In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Bangana, District Una,
Himachal Pradesh

In the matter of :



1. Sh. Kanchan Kumar age 31 years s/o Sh. Mahesh Pal, r/o Village Chowki Khas, P.O.
Chowki Maniar, Tehsil Bangana, District Una (H.P.).

2. Khushabu Khatun age 23 years d/o Sh. Abdul Kamal, r/o Village Babhnauli Kala,
Tehsil & Distt. Deoria (U.P.) .. Applicants.

Versus

General Public

Subject.—Application for the registration of Marriage under section 15 of the Special Marriage
Act, 1954 (H.P.).

Sh. Kanchan Kumar s/o Sh. Mahesh Pal, r/o Village Chowki Khas, P.O. Chowki Maniar,
Tehsil Bangana, District Una (H.P.) and Khushabu Khatun d/o Sh. Abdul Kamal, r/o Village
Babhnauli Kala, Tehsil & Distt. Deoria (U.P.) at present w/o Sh. Kanchan Kumar s/o Sh. Mahesh
Pal, r/o Village Chowki Khas, P.O. Chowki Maniar, Tehsil Bangana, District Una (H.P.) have filed
an application alongwith affidavits in the court of undersigned under section 15 of the Special
Marriage Act, 1954 that they have solemnized their marriage on 25-04-2025 at r/o Village Chowki
Khas, P.O. Chowki Maniar, Tehsil Bangana, District Una (H.P.) and they are living together as
husband and wife since then. Hence, their marriage may be registered under section 15 of the
Special Marriage Act, 1954,

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage, can file the objection personally or in writing before this
court on or before 25-07-2025 after that no objection will be entertained and marriage will be
registered.

Issued today on 19th June, 2025 under my hand and seal of the court.
Seal. Sd/-

Marriage Officer-cum-Sub-Divisional Magistrate,
Bangana, District Una, Himachal Pradesh.




